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Petition(s) for Special Leave to Appeal (Civil) No(s).11025/2012

M S MANGAT SI NGH COAL DEPOT Petitioner(s)
VERSUS
STATE OF U. P. & ANR Respondent ( s)

(Wth prayer for interimrelief and office report )
Date: 12/07/2012 This Petition was called on for hearing today.

For Petitioner(s)
M. Sunil Kumar Jain, Adv.

For Respondent (s) Ms. Jyoti Sharnm, adv.
M. Vinay Garg, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Ld. counsel for the respondent submits that copy of the pleadings have
not been served on him Petitioner is directed to serve copy wthin two
weeks and file proof. The respondent may file counter affidavit within four
weeks thereafter.

List the nmatter on 27.08.2012.
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